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CHHATTISGARH ACT
(No.20 of 2020)

THE CHHATTISGARH RAJYA ALPSANKHYAK AYOG
(SANSHODHAN) ADHINIYAM, 2020

An Act further to amend the Chhattisgarh Rajya Alpsankhyak Ayog
Adhiniyam, 1996 (No. 15 of 1996).

Be it enacted by the Chhattisgarh Legislature in the Seventy-First

Year of the Republic of India, as follows:-

Short title, 1. (1) This Act may be called the Chhattisgarh Rajya
extent and Alpsankhyak Ayog (Sanshodhan) Adhiniyam,

commencement. 2020.

(2) It shall extend to the whole State of
Chhattisgarh.

(3) It shall come into force from the date of its

publication in the Official Gazette.

Amendment of 2, For sub-subsection (2) of Section 3 of the
Section 3. Chhattisgarh Rajya  Alpsankhyak Ayog
Adhiniyam, 1996 (No. 15 of 1996), (hereinafter

referred to as the Principal Act), the following

shall be substituted, namely :-

“(2) The Commission shall consist of a
chairperson, vice chairperson and four
members to be nominated by the State

Government from amongst persons of
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eminence, ability and integrity:

Provided that the chairperson,
vice chairperson and four members shall
be from  amongst the  minority

communities.”

For sub-section (1) of Section 4 of the Principal Amendment of
Act, the following shall be substituted, namely :- Section 4.

“(1) The chairperson, vice chairperson and every
~member shall hold office, from the date on
which he assumes the office, during the

" pleasure of the State Government.”

HeTerh, HEUT A oa S, BlenTg R ATEhH JEuTer, TR & Hfer qe TRt — 2020,



